
rile Na. in/na/zms-NcnmWW/ NAYIONAL COMPANY LAW YRIBUNAL

MP? W 3

vfi a: am aim v»:
6'" floor, slackra,

cao CompIex, lodhl Road,
fiz’W/ New DeIhiA 110003
lzqie/ Dated 9‘"Augusl 2019

ORDER
[hem sIlaII be \acmion al I\('I.T, New Delhi from 13.81019 Io lb 8.2019.

During {he vacation urgem muuen 4| N('I,T he“ Delhi shnlI be Iakcn up by
llle Hon‘ble Member (5) «Humble al uie slatiun. The hwring elmll he gmmd to
urgent matlcrs on ilic dam eouve 'cm Io ilie Hun‘blc Mcmbcr.

The .egism shall remain open during ails period.

TI’HS muss wilh lhe apprmul m‘IIun’ble PresidenLNPLT.

(Shiv a)
Regiszm,NCLT

1 elephonc: 24363451
Cop) to -
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I’ s to Hmi‘lile Presldenl, \ulienul Compile.) Lav. Tribunal. \leu Delhi.
lllm'ble Members, Nmional Compan) Law Tribunal
aeeveuiry. National Compan) Law lnbunal.Ne» Delhi.
Ol Iicers of Nanolml Cnmpany Law Tribunal. Princlde Bench. NC“
DelIli/Knlkala’Mumbal’(Ihennal’AhmedabadlAlIuhabadRengalumThdndlgarh
Gumliau Hyderabad Juipur’ CumckKochi/Amaxawu
PS ll» ,lulnl Secrcrar). (Sh. Gyancahwm' Kim" Singh)minim oI'Curpomlc Affairs.
Ncw Delhi
M n “eh she Mules Board.
The ln_ 'uue 0F( haneved Aeeouiuams ofIndia, lTn. New Delhi
TIiL‘ Inamuk‘ lift—Amman» Secremries (\I'India. ICSI. Huusc 22. lnstilufional Area.
Loth Road. \lc“ Delhi I 10003
Th: Immme “(Vim Aculumanh n] India. CVIA Bhauan. 3 InsIIIu‘innal Alta. Lodhi
knell New nelluel loom
Corporal: IJAW Adflsen 153. Basal“ Enclmc. Pulum Road.Van Deth IOUS7,
Tuxnmn AIIIed Service» I ILL, 59’32, New Roluak RumL DsIIu,
nie AI! India Repmer Pu, Ltd. 311). ’B’ Block, DeIhi High Conn. \lew Dclhi.
Bar COUNCIL New DelllIMumblu.


